Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 25-08-2025 To 25-08-2025~All rows are shown

SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

1 Co 3035/2025 SANCHITA DAS PRIYAJIT PURKAIT  23-09-2025 LOWER COURT CASE NO DOES NOT MATCH WITH
Mobile:9143040691 CERTIFIED COPY
Email:PRIYAJIT.PURKAIT@GMAIL.COM

2 Co 3179/2025 KUSUM SHARMA ARUP KRISHNA 23-09-2025 1. WRONG SPELLING OF CHIEF JUSTICE.
Mobile:8697895107 DAS 2.NO LOGO ATTACHED TO THE VAKALATNAMA
Email:DASARUPO7 @GMAIL.COM

3 Co 3200/2025 ARUN CHAKRABORTY ARGHA BANERJEE 23-09-2025 PETITION MUST BE PREPARED IN TWO VOLUME

Mobile:9051601615
Email: ARGHABANDO@GMAIL.COM

4 CRA 333/2025 DHANANJOY GORAI @ DHANANJAY GARAI KAUSHIK 16-09-2025 AFFIDAVIT REQUIRED
(DB) Mobile:7003578904 CHOUDHURY
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

5 CRM (A) 3097/2025 SATABDI GHOSH SOMA 15-09-2025 LD TRIAL COURT CASE TYPE MENTIONED IN 1ST
Mobile:8777571859 CHAKRABORTY PARA NOT MATCHING WITH IMPUGNED ORDER
Email:SOUGATAMITRA2009@GMAIL.COM COPY DATED 12/8/25

6 CRM (A) 3106/2025 SK AHAMED ALI SUBHOJIT GHOSH  15-09-2025 DELIVERY NOT COMPLETED YET FOR SHIPMENT
Mobile:9831327439 NO. EW314295688IN TILL NOW AS PER STATUS
Email:BABUA_GHOSH@GMAIL.COM ATTACHED WITH PETITION.

7 CRM(M) 1520/2025 NAZRUL HAQUE FAKIR @ NAJU SADIA PARVEEN 17-09-2025 1) ... PIN CODE NOT MENTIONED AT CAUSE TITLE
Mobile:9433775211 ADDRESS OF PETIONER
Email:UDAYC638@GMAIL.COM

8 CRM(M) 1524/2025 AJIJUL MOLLA MANOJIT 15-09-2025 LD TRIAL COURT CASE NO (i.e. S.T. CASE)
Mobile:9064469199 DEBNATH MENTIONED IN PETITION NOT MATCHING WITH
Email:MANOJITDEBNATH.IN@GMAIL.COM CERTIFIED COPY.

9 CRM 1054/2025 SANTOSH GOUTAM PRIYA 15-09-2025 1) LD TRIAL COURT CASE TYPE MENTIONED IN

(NDPS) Mobile:9832709703 CHAKRABORTY PETITION, NOT MATCHING WITH CERTIFIED
Email:PRIYACHAKRABORTY@GMAIL.COM COPY. .... 2) LD TRIAL COURT REJECTION DATE

MENTIONED IN 1ST PARA, NOT MATCHING WITH
CERTIFIED COPY .... 3) PIN CODE OF PETITIONER
IS WRONG

10 CRM 1056/2025 MANJARUL @ MANJARUL CHOWDHURY @ MIYA KAUSHIK 15-09-2025 DECLARATION OF LD ADVOCATE IS REQUIRED IN
(NDPS) Mobile:7003578904 CHOUDHURY 1ST PARA AS LD TRIAL COURT CASE TYPE
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Name of Petitioner

Email:KAUSHIKCHOUDHURY83@GMAIL.COM

RAJA SAHA AND ANOTHER
Mobile:9831221492
Email: SAMRATBADSHA@GMAIL.COM

SAIKAT BHATTACHARYA
Mobile:8410032848
Email:VIJAYVERMA200@GMAIL.COM

MONORANJAN MONDAL
Mobile:8334908148
Email:JOYEEMAITI2012@GMAIL.COM

SANCHITA MAJUMDER NEE GHOSH AND
OTHERS

Mobile:9932176431
Email:DEBANGSHUBANDHU@GMAIL.COM

XXX
Mobile:9831159598
Email:M2ROY73@GMAIL.COM

SANDIP BHATIA @ SANDIP SHAM BHATIA
Mobile:9830069307
Email:JOYDEEP9OBHATTACHARYA@GMAIL.COM

JAGABANDHU MONDAL
Mobile:9830158701
Email:BAIDURYA2007@YAHOO.CO.IN

BHISNUPRIYA BERA AND ANR.
Mobile:9123006308
Email: SANGEETA.161786@GMAIL.COM

AMITA PATRA KHANRA AND ANR.
Mobile:8013206929

M/S. CENTURY EXTRUSIONS LIMITED
Mobile:7501786411
Email:BALARAMPATRA7014@GMAIL.COM

SOVA SOLAR LIMITED
Mobile:9163524118
Email:SOMAILRAHMAN18@GMAIL.COM

SUSANTA MUKHERJEE

Name of Learned Compliance
By Date

Advocate

SANJIDA SULTANA

VIJAY VERMA

JOYEE MAITI

DEBANGSHU
BANDHU

MADAN MOHAN
ROY

JOYDEEP

BHATTACHERJEE

BAIDURYA GHOSAL

SANGITA JANGRA

KRISHNA PADA
SANTRA

BALARAM PATRA

SOMAIL RAHMAN

NAHID AHMED

15-09-2025

15-09-2025

15-09-2025

15-09-2025

15-09-2025

15-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

List of Defect(s)

MENTIONED IN PETITION NOT MATCHING WITH
IMPUGNED ORDER COPY DATED 24/6/2025

CASE TYPE IS NOT FULLY WRITTEN IN THE
PEITITION

NEED CERTIFIED COPY OF THE FIR.

CONNECTED CASE TO CRIMINAL APPEAL IS

WRONG. IT SHOULD BE C.CASE

CASE TYPE RELATED TO LOWER COURT IS

WRONGLY GIVEN IN THE PETITION.

FILE IS OUT OF TIME, CRAN NEEDED.

STATE OF THE PARTIES ARE NOT MENTIONED

PAGE 11 COMMISSIONER INITIAL MISSING

ADV SIGN IN 0 PAGE MISSING

CLERK L/NO. AND SIGN, IS MISSING

C J ADDRESSING WRONG

CLASSIFICATION LIST MUST BE CORRECTED AT
ZERO PAGE

RESPONDENT 3,4,5,6 DISTRICT MISSNG
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19906/2025

19919/2025

19932/2025

19944/2025

19945/2025
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Printed On 25-08-2025

Mobile:9748254043
Email:NAHIDAHMEDO087@GMAIL.COM

INDRAJIT CHOWDHURY
Mobile:8778320223
Email:SYEDTOUHID94@GMAIL.COM

DIPAK KUNDU
Mobile:8348580493
Email:ADVBANSHIMAITY89@GMAIL.COM

SUHASH CHANDRA HALDER
Mobile:9748811158
Email:LEGALDOC84@GMAIL.COM

MARIYAN MURMU
Mobile:7602002725
Email:RAMIZ18AKHTAR@GMAIL.COM

NABA KUMAR SARDAR AND ORS.
Mobile:8910498232
Email:PUJADAS199921 @GMAIL.COM

KRISHNA CHANDRA MARDANIA
Mobile:7278638258
Email: SREYASREECHOUDHURY28@GMAIL.COM

PEI MAY CHINESE HIGH SCHOOL AND ANR.
Mobile:9830615796
Email: SNPANDA-ADV@YAHOO.IN

SYED OMAR
TOUHID

BANSHI BADAN

MAITY

SIDDHARTHA
GOSWAMI

MD. RAMIZ
AKHTAR

PUJA DAS

SREYASREE
CHOUDHURY

SACHIDANANDA

PANDA

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

C J ADDRESSING WRONG

PETITIONER PINCODE WRONG

INITIAL PAGES NOT IN PROPER ORDER

INITIAL PAGES NOT IN PROPER ORDER

RESPONDENT 1 DISTRICT AND PINCODE MISSING

PAGES 8-9 ARE NOT IN PROPER POSITION

SHORT LIST OF DATES,ADV AUTHORIZATION IN
PRAYER MISSING



